
OFFICE OF “IE .%11.Ii-1*. ME.TR9P_QI_.J']jA1\1 t_\_/[_Ag_[5Tt;AT_t5_: EAST DISTRICTKARKARDOOMA countrs = n5;;,.,1
QRDER

_ I hi \'i"\-\’ Ol joint request recvivetl from Ms Kaviia Bist Ld. lvl.M. East and MS. 3liE17-Hill
.lliJ sutliyzi , Ld. l\/l.l\/l. l-Itist l<m.km.d0mm courts ,.ega,.dmg Change 0f duty as Duty MM for the month of

lune ‘A024. Duty Roster hearing no. 432/CMM/EAST/i<i<D/DFLl—lI dated 27 05.2024 is partially modified, as
'!|l(l\_’|'f~ ' " ’ '

.51. Nn.|Nnnie of the Duty MM D t t b K
" uy 0 e

‘ -Ms. Knvita Bist, Ld. M.M.(t38 Ni Act)/East gg,0(;_3034

In plaice of 1
l

in. i<Z.$i... not I-=*- ‘“~M-use NT/\<l)/E115! D 1
R/0. Flat No. 438. First Floor, Pocket-B, Mayiir

ii. "lat No.91’. /\l.iid.'\pdl'1l11L’l1lS Plot Nu. I ti. i P t \/iii,“ Phase-2, Delhi-110091
' ‘ “"“""‘- "~"i‘<"u~'i\i. Ut‘ll'ii-llOU92. iL —-—

Ms Shazadi I-iiilimfl 5H<“Y“- UL MM
' t C l

[Q/\gaF|::[1[\IQ?l$;,)A7.ild Apartrneiits Plot No. 111
Extension, Patpflruflnl Delhhuoogz '

performed
. on
l\i~. Sliazntli Hrlllllhl Sutliya, Ld. MM 3496,2034
Hinliila Coiiri)

-_l_

". “t "L" Ne eats. l-'ii'st Floor. Pocket-B. Mayor\ lhL“- Phase-2, Delhi-110091 i_j_
Rest of the conditions in circular no. 432/CMM/E.AST/KIQD/DELHI, dated 27.05.2024. shall remain

unchanged.
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"-5 W” """""M'§ -s . (PreetiA i ala)
‘I Chief Metropolit Ma ' -

l 7 l tlUl‘t I<ai-kardoo CourtS.DE1l1i
No. ‘~’\'?—‘i?> /CMM/EAST/KKD/Delltj, ' us d: 20/as/2024
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Copy for information to:- Q-;;,R9‘ /5¢“I‘mt//I

the Ld Registiar Geneial, High Couit of Delhi at New Delhi
the Principal Distiict & Sessions Judge (ilQ,) and West, THC, Delhi.
"l.t= Priiicipal District & Session Judge East. North East, and Sliahdara, Karkardooma Courts, Delhi.
iiic Principal District & Session Jtidge, New Delhi, Patiala House, New Delhi.
The Pnncipal District 8: Session Judge North, and North- West, Rohini, New Delhi.
the Priiicipal District 8: Session Judge, South-West, Dwarka, New Delhi.
llic Principal District & Session Judge South, and South-East, Saket, New Delhi.
The Principal District & Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi.
The CMM, Central and West (Tis Hazari), New Delhi (PHC), North & North-West (Rohini), South- West
(Dwarka), South 8: South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi.
The Ld. Secretaiy, DLSA East, Karltardoonia Courts, Delhi.
All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.ll

K/1'L/'i‘fii= lncharge, District Courts Web-Site Coiiiinittee, Tis Hazari Courts, Delhi.Ihe liiciiarge Computer Branch, Kai-kartlooiiia Courts, Delhi. (uploading on Layers/Web-Site).
Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Dell-ii,
lncliarge Pool Car, Karkardooma Courts, Delhi.
lncharge Cash Branch, Karkardooma Courts, Delhi.
Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, De1h1_
Chief Public Prosecutor, Karkardooma Courts, East, Delhi.
The Commissioner of Police, Delhi and DCP, East, Delhi.( Throu h ' . .
imiowmmurmunmoumnwwoum. g Qmwmhmm%°KKnD“m9
The Secretaries, Bar Association, KKD, Courts, Delhi.
Lock Up lncharge, Karkardooma, Delhi.
ll1l(|t‘l'l'i1lllOl\ Center(E-Sewa Kendra), Karkardooina Courts, Delhi
video Conference Room, Karkardooma Courts, Delhi.
For uploading on layers/Web-Site.
Office Order File.

_ (Preeti arwala) /Chief Metropolitan agisirate (Ease
Karkardoom ourts, D@i/
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